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MR. SPEAKER: I would not an-
swer you. Kindly sit down.
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MR. SPEAKER: No, no.
will be taken down.

Nothing

=t ax w fag*

MR. SPEAKER: Nothing is being
taken down. This is not the way of
telling. You are only wasting your
energy. It is mot being recorded
here. The Speaker has no ears now.
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MR. SPEAKER: Order, order. The
hon. Member may resume his seat.

What Shri Yashpal Singh did he also
wants to do now.

Nothing that he says will be re-
corded.

SHRI MOHAMMAD ISMAIL:*

1226 hrs,

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to re-
port the following message received
from the Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of rule 127 of the Rules of

JULY, 31, 1968
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Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to inform the Lok Sabha that the
Rajya Sabha, at its sitting held on
the 20th July, 1968, agreed without
any amendment to the Requisition-
ing and Acquisition of Immovable
Property (Amendment) Bill, 1968,
which was passed by the Lok
Sabha at its sitting held on the 23rd
July, 1968.".

1226} hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTY-THIRD REPORT

SHRI KHADILKAR (Khed): I
beg to present the Thirty-third Re-
port of the Committee on Private
Members' Bills and Resolutions.

12.27 hrs.
ENEMY PROPERTY BILL—contd.

MR. SPEAKER: The House will
now take up further clause-by-clause
consideration of the Enemy Property
Bill.

SHRI MOHAMMAD  ISMAIL

(Barrackpore):*

MR. SPEAKER: Nothing that he
says will be taken down. Will he
kindly sit down now?

SHRI MOHAMMAD ISMAIL:*

MR. SPEAKER: Will he kindly
sit down now? If he does not sit
down, then I shall have to adjourn
the House. (Interruptions), The
House will now stand adjourned to
meet again at 2 P.M,

12.28 hrs,

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.
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